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-
EEFORE THE NATIONALCOMPANY LAW TRIBUNAL, MUMBAI BENCH

CP No.: 554/252lNCLT/MB IMAH/2017

required docuurents and shall fulfil other rclevant statutory compliances wilhin 30 days

frour Restoration of its narne in the Register of Companies naintained by RoC.
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Dated : 05.12.2017
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